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OnunoHm Bhavan New DdM

3293 SHRI CHANDRIKA PRASAD 
Will the Minister of INDUSTRIAL 
D'EVELOFMEWT AND SC1BNCE AND 
TECHNOLOGY be pleased to state

(a) whether Class IV employees of 
the Khadi Gramodyog Bhavan New 
De&fe ate still gettmg Rs 30 and 
Rs 40 as their basic salary

<b) whether pscommendations ot 2nd 
Pay Commission have not so far been 
made applicable to the employees of 
fChadi Gramodyog Bhavan, New Delhi, 
it so the reasons therefor, and

(c) whether the scheme for payment 
of gratuity has not so far been made 
applicable to the employees of Khadi 
Gramodyog Bhawan, New Delhi a n d  
if so, the reasons thereof?

THE DiJPUTY MINISTER IN THE 
MINISTRY OP INDUS1RIAL DEVE
LOPMENT (SHRI SIDDHESHWAR 
PRASAD) (a) No Sir

(b) The Commission has decided to 
adopt different scales of pay in res 
pact of staff engaged in trading aefcvi 
ties but allowances and othej- benefit 
are the same as admissible to regular 
employees of the Commission to whom 
tha fapow eodaU aa* ol 2nd Pay 
Commission have been made appli
cable except m the case ©f Contribu
tory Provident Fund*

(c) The Schema for payment of 
gratuity to the emjrtoyias of Khadi 
Gramodyog Bhavan is under conside
ration

6toctoon& Orgaa giving a*u**K of 
YMto** flftttfcal mkwtmtp Develop

ed by aa Electronic* Concern la

3294 SHRI C K JAPfEft SHtA- 
RIEF Will the PRIME MINISTER be 
pleased to st*fe

(a) whether aa Elecronic concern to 
Poona whictt *pany{a<?t#res Radio's 
T V sets •»<! A m ^ « r a  hm <lavaloped
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an Electronic organ which is the first 
of its kind in the country which caft 
give sounds o f different musical instvu* 
ments; and

(b) if so, whether these instruments 
are designed and fabricated with indi
genous know-how and components?

THE MINISTER OP STATE IN THE 
MINISTRY^ OF HOME AFFAIRS 
(SHRI K* C. PANT): (a) and (b). M/s. 
Semiconductors Limited, Poona were 
granted a letter of intent in 1969 for 
the manufacture of 800 Nos. o f elect
ronic musical equipments on the ba
sis of indigenous know-how without 
any foreign collaboration. The party 
has recently made an application for 
the import of key boards for making 
prototypes o f electronic musical or
gans. In this application the party 
has stated that it has developed a 
few types of electronic musical or
gans. Components to the extent of 
7 per cent of the value of production 
will need to be imported to make 
these according to the party’s origi
nal application.

Export order placed with Hindustan 
Teleprinters, Madras

3295. SHRI C. K. JAFFER SHA- 
RIEF: Will the Minister of COMMU
NICATIONS be pleased to state:

(a) whetner State-owned Hindustan 
Teleprinter Factory, at Madras has 
received orders from foreign countries: 
and

(b) if so. the broad outlines thereof 
and the estimate of foreign exchange 
likely to be earned and the number 
of teleprinters to be exported to diffe
rent countries?

THE MINISTER OF COMMUNICA
TIONS (SHRI H. N. BAHTJGFUNA): 
(a} Yes, Sir.

(b) The particulars Af m o r t  or- 
ders received by the Htodtttfa* Tele- 
prtriten Limited from M & -
ttfeb foHng the year
1 4 4 m  to J M H W  and the *** 

of foreign exchange likely to

be earned are given in the state
ment laid on the Table of the House.

Statement

The particulars of export orders 
received by the Hindustan Teleprinters 
Limited from different countries during 
the year 1972-73 (from 1-4-1972 to 
28-11-1972) are as follows —

Year Name of the Orders 
Country Received 

(Now of Unit 
Teleprinters)

1972-73 (from 
1-4-72 to

Belgium 2

Jordan 3
Lebanon 16

Mauritius 3«
Nepal . 56

T o ta l . 1 x5

Foreign exchange likely to be 
earned from the above export orders is 
Rs. 6*28 lakhs.

Manufacture of Automatic Letter 
Press Printing Machine by H.M.T. 

Kaiamassery

3298. SHRI RAJDEO SINGH: Will 
the Minister of INDUSTRIAL DEVE
LOPMENT AND SCIENCE AND 
TECHNOLOGY be pleased to state.

(a) whether for the first time an 
automatic letter press printing machine 
has been, manufactured aim sold by 
the Kaiamassery unit of the State 
owned Hindustan Machine Tools;

(b) whether any other items have 
been newly taken up in its production 
diversification programme; and

(c) if so, 'the outlines thereof? 

m s  W O W  M3NKOTSR IN THE
wxmrxx m m -
LOPMKHT -<1BRI SHSDHBBHWAR
Pfu m m : <*» Yes, Sir. By W  «* 
an assembly qperaHett,

2790LS-5.




